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22.12.2011 

Hon'ble Mr. D.C. Lakl1a -AM 
Hon'ble Mr. Sanjeev Kausl1ik -11'1 

None for the parties. 

O .A. 604/05 C56l 

In view of the resolution of the BAR Association 
today. Case is adjourned to 17 .01.12. 
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